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delay in the clearance of consign-
ments from Bombay port during the
period August 1963 to March 1864 but
this has not resulted in any appreei-
able logs The Sunday Times repart
has been contradicted by the Central
Reliet Committee (India) and most
of the wvoluntary agencies giving aid
for Tibetan refugees.

(b) The matter was discussed with
the Central Relief Committee (India),
which co-ordinateg receipt ang dis-
tribution of aig from voluntary sgen-
cles for Tibetan Refugeez in India,
and they have confrmed that the re-
port referred to above is highly exag-
gerated and every effort iz  being
made to '‘make maximum utilization of
the aid.

Karimganj-Pakistan Border

( Shrimati Savitri Nigam:
1404-B. { Shri P. R. Chakraverti:
LShrl P. C. Borooah: .

‘Will the Minister of External Affairs
be pleased to state:

(a) whether a border slip-system
has of late been introduced on the
Karimganj-Pakistan border for the
migrants coming from Pakistan in
order to check illega] Pakistani in-
filtration; and

(b) if so, broad features of this
system?

The Mnister of External Affairs
(Shrl Swaran Singh): (a) Ne, Sir.
(k) Doeg pot arise.

—

12.00 hrs,

CALLING ATTENTION TO MATTER
OF URGENT PUBLIC IMPORTANCE.

REPORTED DISCOMERY OF DEFENCE MAPS
IN A FRUIT PARCEL AT PIPARIYA
BAILWAY STATION

Shri 8. M. Banerjes (Kanpur): Sir,
1 call the attention of the Minister of
Defence t» the following matter of
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urgent public importance and I re-
quest that he may make a statement
thereon:

“The reported diseovery of de-
fence maps in a fruit-parcel at
Pipariya Railway Station (Madhya
Pradesh).”

This railway station is in Mr.
Kamath's constituency, Sir

The Minister of Defence (Shri ¥. B.
Chavan): Mr. Speaker, Sir, A report
appeared in some newspapers on 21st
September 1964 that Defence maps of
Ladakh and NEFA depicting newly
built roads, bridges and military out-
posts were found recently in a fruit
parce] at Pilpariya station on the
Jabalpur-Harsi section of the Central
Railway.

2. The fact is that a soldier at
Ranikhet sent a parcel of apples to a
JCO at Pachmarhi, Railway Station
Pipariya. The parcel was received
at Pipariva on 6th September 1964,
As its delivery was not taken till
10th September 1964, it was auction-
ed by the Railway authorities On
opening the parcel, two thin sheets of
tracing paper, one comtaming x rough
sketch of Ladakh and the other of
NEFA were found. The tracing
paper containing the Ladakh sketch
wag placed folded ag upper cover for
the contents of the parcel while the
NEFA sketch was found in five
pieces, each piece being wused for
wrapping an apple. The skefches
were seined by the Govermment Badl-
way Police, to aseertain if there was
any ulterior motive. Prima fuorie,
there is nothing of security value or
military importance in these sketches.
No maps depicting newly built roads,
bridges and military out-posts in
Ladakh and NEFA were found i the
pareel. Even so, the circumstances
in which these sketches came to
Ranikhet and were thus used are
being investigated.

Shri §. M. Banerjee: I want to
know whether the persen to whom:
this parcel was sent and the person
who sent this parcel had been interro-
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gated and if so whether something
hag come out of that interrogation?

Shry Y. B. Chavan: As I said, this
information I got immediately from
the civil authorities, that is Chief
Secretary of the State Government.
The military authorities have been
asked to go into the details and I
have not got the details at present
before me.

Shri S. M. Banerjee: Sir, this was
tabled seven days back. If this is
the fate of calling attention notices,
1 do not know what is going %o
happen,

Mr. Speaker: It was not seven
days, but at least 3-4 days.

8hri 8. M. Banerjee: It is more than
that. '

Mr. Speaker: When was it received
and sent to the Minister? I shall
find it out. But this complaint is
correct, as I said earlier also. Mr.
Barmerjee has put in certain words
that T do not like and I at once ut
that moment also expressed my dis-
approval; yet I agree with him, in-
spite of that, with the substance of
his complaint. His complaint was
justified. In that calling attention
notice he said that they were left
only to become history and there is
not that urgency that is implicit in
calling attention notices. When a
notice has been received and so many
days have expired, then to say that
just now intimation has been receiv-
ed—that doesg not look nice.

Shri Y. B. Chavan: Two channels
of enquiry were involved. We have
to get information from the Chief
Secretary naturally. The whole
thing took place in the Railways. We
have got information from the Rail-
way Police. Our first reaction was
to find information from them. We
got it. There is the military channel
there and from them also I am trying
to get information.
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Shri S. M, Banerjee: 1 attach some
importance to this because the fruit
‘was sent by an army personnel....
Mr, Speaker: That is being enquir-
ed into. [ attach the same import-
ance and I think every hon. Member
does the same.
Shri Hem Barua (Gauhati): From

Walcott’s mysterious flight out of
India.

(An Hon. Member: into and out
of India).

Mr, Speaker: I would request the
other hon. Members to keep silent
and allow him to fly wherever &e
wants,

Shri Hem Barua: Let me try to fly
again, Sir. From Mr. Walcott's
mystery flight into and out of India
down to the discovery of these defenrce
papers in a fruit basket at the rail-
way station, it is a sordid tale of ad-
ministrative lapses. May I know what
steps the Government have taken to
see that defence papers are not made
marketable commodity and whether
the Government have by now caught
hold of these persons, the sender of
the defence papers and the receiver
of the defence papers, and tried to find
out the secret behind this move?

Shri Y. B. Chavan: As I said, cer-
tainly I want to find out those who are
at Tault and if it ig foung that they
are responsible certainly we will take
action,

Mr. Speaker: Their anxiety is whe-
ther the consignor and the consignee,
both, have been interrogated so far
or have been taken into custody, or
some action taken against them.

Shri Y. B. Chavan: As I said we
have asked the military authorities to
enquire into the matter. I have not
got the details. I am not sure whe-
ther they have investigated or interro-
gated by now, We have to wait

it gerare Fag (A7) T AT
T & Wit v a0 fiear §
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[=ft wrars fag)

fe fafaedr fearédiz & s = #1¢
qrew ar fafezar W o F @ W
¥ g™ w7 77 w4 Y @ e @2fafaw
feurddiz #1 #1€ wavw & 9t o7
¥ W58 I@ @ WIT w2

Shri Y. B. Chavan: Naturally, it is
expected that every person who is
connected with defence activity and
who has got access to any important
document like maps, etc., should use
them with discrefion and with care.
Those who do not take that care, cer-
tainly make themselveg liable for cer-
tain action which will naturally flow
out of it

Shri Kapur Singh (Ludhiana): I
want to know whether the Govern-
ment are aware that aspions and espi-
als, that is, in common parlance, spies
and their activities, are alarmingly on
the increase in our country and, if so,
whether the Government propose to
overhaul our entire security =ystem,

Shri Y, B. Chavan: | can say we
must take care about these matters
and we are trying our best to take
care in these matter,

Mr. Speaker: He says they are on
the increase; whether the Government
admits or not.

Shri Y. B. Chavan: I cannot give
any opinion about that: whether they
are on the increase or not.

st wterearw dTan (FreT) 0 A
I 9 fE weeme o far az
fo wrasg # ¥ ) q9 F aX A At
wdt wglem F =oen faar fr 7
I el @ F 912 A & AT FrreTa
frr At & ¥
Shri Y. B. Chavan: 1 have given the

information that they were only these

maps. Certainly they were maps of
NEFA and Ladakh, There were no

other papers.

Shri D. C. Sharma
May I know whether

(Gurdaspur):
the Defence
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Ministry has any appropriale appara-
tus for screening all those persons
who have something to do with the
preparation of these defence maps,
with the keeping of the defence maps
and with the despatch of these defence
mapg to the various headquarters of
the Defence Ministry?

Shri Y. B. Chavan: Yes; there is a

complete set of rules about it and the
procedure ig fixed.

Shri Hari Vishnu Kamath (Hoshan-
gabad): Have reports of similar inci-
dents been received from other piaces
in our country in the past, and even
if it be not o, is the Minister in a
position to categorically and frmly
state that in so far as this case is con-
cerned, stern action will be taken
against those who are responsible
even, if necessary, by court-martial?

Shrd Y, B. Chavan: I can certainly
assure the House that il things are
found out, which are not right anq if
the persons responsible for this are
found, certainly we will take stern
action on it.

st gew w wgw (A - A
arAT SEer § f g owe wwi &
9 o °v, fe agfa & ar Ao
qr YT W9 a3 sufe w1 AW FT
qr?

o} AT WEETW © ATH A1 AL
qF W a9 A & | e ag oEe
TEHAET ¥ AT 97| I OF QoA A
W 9T W FE FAHET F 0F F o050
&F ATH AT TAT 97|
Shri Hem Barua: I think they do

not know whether they were Indian
fruits or foreign fruits that were sent.

st arw (f@ee) . ¥ oW
SEEqT FT ¥ § | 99 HaT HEIGT
TaAr A aErd G & fe fee



4011 Calling ASVINA 6, 1886 (SAKA) Statement re: Cease-fireqo12

Attention to Matter of
Urgent Public Importance

J Vo fow & A ¥ M, AT g
FT UL A FT AT w7 &1 Tg FE
IEFE At T8 g

weqe AT @ IR w1 i
FE R FET WAT

Sl gFR W WYY : THT I AT
A fore g § ag A FAeTET AT qHAT
A

weoW WERT : 9 SR agwree
F @ E I ® A 5w HqEH e
Tl R TAEH { T AG I Q
F mfes i mam e
TO9T 39 & 9w aE g

st peR wR wgE ¢ § A
aeaT § fF @ e & Fw R
safe 1 AW fomr qr 1 wifac fe
FT ™ a1 99 9 fa@r gem

WA AR ;. FEAL AT W9
I HIT 9 T T WP | AT EA-
HHIT W9E § I8 OHET F 9 )
qEFETT T @Y &, I 8Y q€@i &
qTE ST T 9§41 | §9 ag R fE
™ & U9 §9 399 9g Ifaer g 2
Tg A AEY & fF gOEr W A 9wy
# fofaet age & @ Fer fF
q 7z gwar agi 2 &)

Shri Ranga (Chittoor): Are we un-
derstand that the Minister does not
have the information from. whom and
to whom the parce] was sent?

Mr. Speaker: He hag said that.

Shri Jashvant Mehta (Bhavnagar):
The Minister stated that in these maps
the roads which were constructed re-
cently were not shown. May 1 know
if these maps are authentic military
maps and they were of which year?

Shri Y. B, Chavan: As I said my-
self, naturally this whole matter has

Violations by
Pakjstan

to be processed through military chan-

nel. It is not for the military people
to sit and give their opinion whether
it is a military map or not.

St geHET WA : FW S AHI
#r foi feaw feat & & ooy ?

shgfcfrr e : T aa &,
S ?

wem Wi fafreer s ¥
ATH HAAT & f 9 ¥ qT WK
9 9 AT @)

st g wegrw @ & Iy
FAAT FAT

st werdie weR (faoe)
"W Hat St A Faem fw ag e
ST BWT & Tra ¥ W1 THH A
7 & AW A dg & @vafeud
Fa1 TR # TaT S fawmr g fow &
IwT WYX Wer@ F grafug A9 @
I ?

st gwEACE s ;B 2T
# 99 ¥ | gom fF g wgr @ R

“Even so the circumstances in
which these sketches came to
Ranikhet and were thuj used are
being investigated."
ww Wt dEer g fF 7 o & owm
T |

12,12 hrs.

STATEMENT RE: CEASE-FIRE VIO-

LATIONS BY PAKISTAN
Mr. Speaker: The Defence Minister

is making a statement on recent vio-
lations of the cease-fire-line. He may
make it.

Shri -Hem ‘Barua (Gauhatl): May I

call his attention, Sir?



